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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1
(Brief record of proceedings)

Wednesday, 10™ April, 2002/ Chaitl"ar20, 1924 (Saka)

Question Hour:

Starred Questions 174-178 and 181 were asked and replied.

Replies to Starred Questions 179,180, 182-193 and Unstarred Quesnons 90-
96 were laid on the Table.

Papers laid on the Table:
1." The Minister of Health laid copies of the papers as listed in the
Annexure-1
2. The mester of Transport laid a copy of the Annual FmanCIal
Statement of Delhi Vidyut Board for the year 2002-2003 and
Supplementary Financial Statements for the year 2001-2002.

Statement of the Chief Minister:
The Chief Minister made a statement regarding her meeting with the Union
Minister of Petroleum and Natural Gas in connection with the withdrawal of
diesel-run buses from Delhi roads.

Special Mention (Rule 287):
The following Members raised matters under Rule 287:

1. Shri Jai Bhagwan Aggarwal

2. Shri Nand Kishore Garg

3. Shri Roop Chand (Chief Minister intervened)

4. Ch. Shishpal (Minister of Transport intervened)
5. Shri Veer Singh (Minister of Transport intervened)
6. Shri Amrish Singh Gautam

7. Shri Ram Singh Netaji (Minister of Transport intervened)
8. Shri Mohan Singh Bisht

9. Shri Shadi Ram (Chief Minister intervened)

Budget 2002-2003:

Discussion on the Statement of Estimated Receipts and Expenditure of the
National Capital Territory of Delhi for the year 2002-2003 initiated on 9"
April, 2002 continued. The following Members participated:

1. Smt. Anjali Rai
2. Shri Mala Ram Gangwal

House adjourned for tea-break.
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House reassembled.
Discussion on Budget continued. The following Members participated:

3.

o908 O G o

Dr. (Smt) Kiran Walia

Shri Naresh Gaur

Shri Roop Chand

Shri Tarvinder Singh Marvah
Shri Sahab Singh Chauhan
Shri Amrish Singh Gautam
Shri Shadi Ram -

The House was adjourned up to 2.00 PM of 11" April, 2002.

SK SHARMA
SECRETARY
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